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UNIG OF THUIA & OFS, eoo RESPONVENTS,
GOBAM s

HOH'BLE MR, GUPAL IRISHMNA, MzZMBER ( ),
HOM'ELZ MR, O,F, SHARMA,  MaMBzR

For the2 Applicant eoe SHRI FITAMAL SIMGH,
For the Raspondsnts eeo =HRI MANMISH BHANDARI,

P

fis

R_HOU'ELE MR, GOPAL FRISHIA, MEMBER (J).

Heerd the learnsd counzal for the partizs, The
applicant Laloo has filed this spplication wfs 19 of the

Administrative Tribunals Act, 12785, challenging his transfer

no
order dated 25,3.39, The transfer order igﬁmore in =Zistence

now since a frezh order fransferring the applicant from Jaipur
to Sikar was passed subseguzntly., Az ths originsel order
dated 29,3.39 iz no more 2ffective, thiz applicetion has

bzcomz infructuous and it does not survive,

2, The NA is therzfore dismizsed with no order as to coits,

Clovstr
(0,F. SHKEMA) ( GCPAL ERISHHA )
MZMBER (A) MEMBER (J)



